Annexure — 7

Name of the Corporate Debtor: DANALAKSHMI PAPER MILLS PRIVATE LIMITED
Date of Commencement of CIRP: 29-05-2026
List of Creditors as on: 05-08-2026

List of Operational Creditors (Government Dues)
Amount in (%)

SIL. Name of the Details of Claims received Details of claim admitted Amount of | Amount | Amount | Amount | Remarks, if|
No Creditor Date of Amount Amount of | Nature of Amount Amount | Whether % of |Contingency| ofany | ofclaim | of claim any
receipt Claimed claim admitted] Claim covered by | covered | related voting Mutual not under
security by party share in dues, that| admitted |verificatio
interest guarantee COC may be n
1 |Sales Tax Officer, |10-06-2026 28,89,113 28,89,113 Tax NIL NIL NO 0 0 0 0 0 NIL
Nilakkottai (GST) Liability
incl
Penalty &
Interest
2 |Employees 15-06-2026 9,69,595 9,69,595 EPF NIL NIL NO 0 0 0 0 0 NIL
Provident Fund Contributi
Organisation on,
Interest &
Damages
3 |Income Tax 23-07-2026 16,93,640 16,93,640 Tax NIL NIL NO 0 0 0 0 0 NIL
Department Demand

55,52,348  55,52,348 N N - 3 -



